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Reduction in Number of Railway Employ- (c) the quantity of edibteoil importedduring 
ees the last two years; and 

374. SHRIMA TI SAROJ DUBEY: Will the 
MINISTER OF RAILWAYS be pleased to state: 

(a) whetherthe Govemment are reducing 
the number of railway employees everyyearas 
per the advice of the World Bank; 

(b) if so, the details thereof; and 

(c)thetotalnumberofernployeesvvorking 
in the Railways during the last three years, 
year--Jofirse? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF RAILWAYS (SHRI K. C. LENKA): 
(a) NO,Sir. 

(b) Does not arise. 

(c) The year_ise details of the employ-
ees (permanent and temporary, open line and 
construction) working in the Railways, during 
'he lastthree years are as under:-

16,49,294 

16,54,985 

16,57,239 

Distribution of Imported Oils 

375. DR.LAL BAHADURRAWAL: 
SHRI RAJVEER SINGH: 

Will the Minister of CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC DISTRI-
BUTION be pleased to state: 

(a) whether the Govemment have any pro-
posaltodistributethe imported edible oiIsthroug, 
Fare rice Shops; 

(b) if so, the details thereof' 

(d) the criteria adopted for fixation of its 
price? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION AND 
MINISTER OF STATE IN THE MINISTRY OF 
COMMERCE (SHRI KAMALUDDIN AHMED) 
: (a) and (b): Since the availability of indigenous 
edible oils is considered adequate, the Govt. has 
at present, no proposal to import edible oils for 
distribution through fair price shops. However, 
adhoc all0Cations are being made on the 
request olthe Stale Govts. to be metfrom the 
very limited residual stocks with STC. till the 
stocks last. 

(c) The quantity of edible oils imported 
during the oil years (Nov Oct) 1991-1992 and 
1992-93 (uptoJune, 1993) is214894 Mts. in-
cluding 47000 MTs received under USAID as 
gift and 11882 MT s respectively. 

(d) The issue price of imported edible oils 
has so far been fixed keeping in view relevant 
factors like cost of oil, prices of major edible oiIfa 
based on the support price of oilseeds and prices 
of indigenous oil prevailing in the market etc. 

National River Action Plan 

376. SHRIARJUNSINGHYADAV: 
SHRI RAM LAKHAN SINGH 

YADAV: 
SHRI K. PRADHANI : 
SHRI PRAKASH V. PATIL : 

Will the MINISTER OF ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether the National River Action Plan 
hasbeenformulated: 

(b) if so, the salient features thereof includ-
ingthecostinvolvedtherein:and 
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Enactment and strict implemen-
tation of India Forest Act. 1927 
and forest conservation Act. 
1980. 

(c) theiime by which it is likeJy to be (i) 
.. ,"*'""" Iled? 

THE MINISTER OF STATE tN THEMIN-
lSTRY OF ENVIRONMENT AND FORESTS 
(SHRI KAMALNATH) : (a) to (c) A~I 
River Action Plan forabatenleillofplpJlalion in 
the grossly poUutedstretchesolmajorriversof 
the country is in the final stagesofformulation. 
Details in this regard arebeingwodcedout. 

, (EngiishJ 

..... Fa1Iing of Trees InUttarPndesh 

377. MAJ.GENL{RETD.)BHUWAN 
CHANDRAKHANDURI: 
SHRI SURENDRA PAL 
PATHAK: 

Will the MINISTER OF ENVIRONMENT 
AND FORESTS be pleased to state : 

'e.)f:;"1otEtherthOoveMm8l1tMvel'8COi:aj 
any report in regard to the Iarge!iiCale illegal 
fallingof4reeSbyfomst mafia in Uttar Pradesh 
~inl..akhirnpurkhiandPa&a'iGarhwal 
districts; 

(b)ifso,thetlUlTtler~dIdacted 

"'and~and 

(c)theaction takenbyhGowlNnentto 
check this iUegai falling of trees in the State? 

THE MINISTRY OF STATE INTHEMIN-
ISTRY OF ENVIAONMENT AND FORESTS 
(SHRIKAMALNATH):(a)TheGovlhavenot 
received any specific report in regard to large 
scale of illegal filling of trees by forest mafia in 
UttarPradesh especially inl.akhimpultchir and 
Pauri Garhwal districts. 

(b) Value of woodseizedfortheentire state 
fortheperiod 1991--92wasRs. 411. 5Q31akhs. 

'. (c) The Govemment havetaken foIowing 
steps to check iUegal feHing oftrees: 

(ii) 

(iii) 

[Tmnslation) 

Central Govemmenthave asked 
to Uttar Pradesh Govt. to con-
sider banning of green felling 
above 1 000metre altitude. 

~uidelines havebeen issued to 
StateGovt. to involve local people 
Ir. ,.,anagementofforest. 

Malpractices in Travel by SleeperCtass 

378. DR.CHATTRAPALSINGH: 
SHRI GA YA PRASAD KORI : 

Will the MINISTER OF RAILWAYS be 
pleased to state : 

(~Govemmenthavereceived 
c:ornpIaiat; that ticket checking staff and GRPI 
RPF personnel are indulging in the practice of 
aIIowingpassengers without reserved tickets to 
travel in sleeper class coaches by charging 
extra money as premium; 

(b) if so, the details thereof; and 

(c) thesteps proposed to betaken tochedc 
this practice and the action taken against the 
personnel found indulged in such practice ? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF RAILWAYS (SHRI K. C. LENKA): 
('a) Some complaints have been received. 

(h) and (c) the details are being collected 
-and Will ~Iaced on the table of the Sabha. 

[EngtisbJ . 
Equlty"'_Of Konken Railway Corpor. 

lion 

379. SHRI GEORGE FERNANDES:~ 




